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File No.LAW-Estt/273/2021-10-Department of Law, Justice and Parliamentary Affairs

GOVERNMENT OF JAMMU AND KASHMIR
Department of Law, Justice and Parliamentary Affairs.
(Establishment Section)Civil Secretariat,
Srinagar/Jammu

Subject : Providing of staff.

Order No : 259-JK (LD) of 2021
Dated  :29 - 11- 2021

In the interest of administration, it is hereby ordered that the
Orderlies appointed in the Department of Law, Justice and
Parliamentary Affairs vide different Government Orders as detailed in
Annexure- A to this Order shall report in the Directorate of Litigation,
Jammu/Kashmir for further duties forthwith. The Orderlies figuring in
Annexure-B to this Order shall continue to perform their duties in the
Department of Law, Justice and Parliamentary Affairs at Civil
Secretariat, Jammu/Srinagar respectively.

By Order. 4
N

(Ashish%gapta)
Additionfggcretary to Government

No. LAW-Estt/273/2021-10 Dated: 29-11-2021

Copy to the :

Principal Secretary to the Hon’ble Lieutenant Governor.
Commissiner/Secretary to Government, General Administration Department.
Director Finance, Department of Law, Justice and Parliamentary Affairs.
Director Litigation, Jammu/Kashmir.

Private Secretary to the Secretary to Government, Department of Law,
Justice and Parliamentary Affairs.

Concerned officials for compliance.

Order file.

File Concerned.

L B A P

©No



File No.LAW-Estt/273/2021-10-Department of Law, Justice and Parliamentary Affairs

Annexure- A to Order No. 259-JK(LD) of 2021 dated 29-11-

2021
List of Orderlies to report in the Directorate of Litigation Jammu {(Jammu
Division)
S.No Name of the Candidate Cadre
1 Mr. Yougesh Singh Chandail District Cadre (Doda)
2 Mr. Rahul Sharma District Cadre (Doda)
3 Mr. Mohd. Aslam District Cadre (Doda)
4 Mr. Rajneesh Katoch District Cadre (Doda)
5 Mr. Rohit Singh District Cadre (Doda)
6 Mr.Himanshu Kumar District Cadre (Doda)
7 Mr. Rubleen Singh District Cadre (Reasi)
8 Mr. Dheeraj Kumar District Cadre (Rajouri)
9 Mr. Arun Sharma District Cadre (Rajouri)
10 Mr. Aamir Shakeel Mirza District Cadre (Rajouri)
11 Mr. Vinod Kumar District Cadre (Rajouri)
12 Mr.Sajjad Ahmed, District Cadre (Rajouri)
13 Mr. Mukesh Kumar District Cadre (Jammu)
14 Mr. Sahil Attri District Cadre (Jammu)
15 Mr. Rahul Singh Baloria District Cadre (Kishtwar)
16 Mr. Bhushan Kumar District Cadre (Kishtwar)
17 Mr. Tsewang Gyastso District Cadre (Kishtwar)
18 Mr. Sachin Raina District Cadre (Kishtwar)
19 Mr. Atul Kumar District Cadre (Kishtwar)
20 Mr. Sahil Singh Jamwal District Cadre (Samba)
21 Mr. Mohd Akram District Cadre (Samba)
22 Mr. Goutam Panotra District Cadre (Samba)
23 Miss Shilpa Sharma District Cadre (Samba)
24 Mr. Ravi Kumar District Cadre (Samba)
25 Mr. Mohd Ifraz District Cadre (Poonch)
26 Miss Sofia Sharief District Cadre (Poonch)
27 Mr. Aditya Bhardwaj District Cadre (Udhampur)
28 Mr. Amit Thakur District Cadre (Udhampur)
29 Miss. Mamta Sharma District Cadre (Udhampur)
30 Mr. Anshu Dubey District Cadre (Udhampur)
31 Mr. Kashav Dev Singh District Cadre (Udhampur)
Jamwal
32 Miss. Pooja Rani District Cadre (Kathua)
33 Mr. Sahil Hadoker District Cadre (Kathua)
34 Mr. Vijay Kumar District Cadre (Kathua)
35 Mr. Sunil Digra District Cadre (Kathua)
36 Mr. Shubam Singh District Cadre (Kathua)
37. Mr. Dheeraj Chandan District Cadre (Kathua)
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List of Orderlies to report in the Directorate of Litigation Kashmir (Kashmir ’
Division)
S.No. Name of the Candidate Cadre
1 Amir Mohidin Bhat District Cadre (Anantnag)
2 Mehran Ahmad Dar District Cadre (Anantnag)
3 Nayeem Ahmad Lone District Cadre (Anantnag)
4 Mir Eajaz Gani District Cadre (Anantnag)
5 Hilal Ahmad Dar District Cadre (Budgam)
6 Touseef Ahmad Dar District Cadre (Budgam)
7 Marib Muzaffar District Cadre (Budgam)
8 Shoaib Shafi District Cadre (Baramulla)
9 Mohamed Igbal Najar District Cadre (Baramulla)
10 Mohammed Rizwan Bhat District Cadre (Bandipora)
11 Mansoor Ahmad Mir District Cadre (Bandipora)
12 Adil Ahmad Gania District Cadre (Ganderbal)
y 13 Shakir Ahmad Ganie District Cadre (Ganderbal)
\\/ 14 Tarig Ahmad Lone District Cadre (Kupwara)
15 Danish Hamid Lone District Cadre (Kupwara)
16 Mohammed Adil Lone District Cadre (Kupwara)
17 Junaid Farooq District Cadre( Kulgam)
18 Mohammed Waseem Shah District Cadre (Kulgam)
19 Hilal Bashir Bhat District Cadre (Kulgam)
20 Irfan Ahmad Chat District Cadre (Pulwama)
21 Faizan Ahmad Dar District Cadre (Pulwama)
22 Irshad Hassan District Cadre (Pulwama)
23 Mir suhail Shafi District Cadre(Pulwama)
24 Bisma Sultan District Cadre (Shopain)
25 Anam ul Haq District Cadre (Shopain)
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Annexure- B to Order No. 259-JK(LD) of 2021 dated 29-11-

2021
S.No. Name of the Candidate Cadre
1 Mr. Sahil Tindu Divisional Cadre (Jammu)
s&w 2 Mr. Rajat Chowdhary District Cadre (Jammu)
%/ 3 Mr. Anil Kumar Divisional Cadre (Jammu)
4 Mr. Sachin Kumar District Cadre (Jammu)
5 Mr. Anil Sharma District Cadre (Doda)
6 Mr.ldras Alyas Dar District Cadre (Baramulla)
7 Mr. Shoaib Akhter Lone District Cadre (Bandipora)
8 Mr. Khalid Bashir Dar District Cadre (Srinagar)
9 Mr. Zabish Feroz District Cadre (Srinagar)




